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INTRODUCTION

1, the Chairman, Committee on Public Accounts, having been authorised by
the Committee to present this Report, on their behalf present the 18" Report on
paragraphs relaﬁng to Department contained in the Report of the Comptroller and
Auditor General of India for the year ended 31 March 2013 (General and Social
Sector).

The Reports of the Comptroller and Auditor General of India for the year
ended 31 March 2013 {General and Social Sector) was laid on the Table of the
House on 10¢ June, 2014.

The Committee considered and finalised this Report at the meeting held on
19-3-2018.

The Committee place on record their appreciation of the assistance rendered
to them by ihe Accountant General in the examination of the Audit Report.

V. D. SATHEESAN,

Thiruvananthapuram, Chairman,
19% March, 2018. Committee on Public Accounts.




REPORT
HEALTH AND FAMILY WELFARE DEPARTMENT
AUDIT PARAGRAPH
Health care Services in Government Hospitals

Introduction

.

Healthcare services are generally classified into preventive, promotive and
curative services, The preventive and promotive services are delivered through
primary level institutions such as Sub-Centres, Primary Health Centres and
Community Health Centres. All institutions deliver curative services in varying

capacity and standards.
Organisational set-up

The Secretary 1o Government, Health and Family Welfare Department is in
overall charge of the heaith services in the State. The Director of Health Services
(DHS) and the Director of Medical Education (DME) together are in
administrative control of health institutions under the Government Sector. The
organisational set up of Health and Family Welfare Department under which public

health institutions are functioning is given in the organogram below:
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Audit Objectives

The audit objectives of conducting performance audit were to assess whether:

the planning process was adequate to improve quality of healthcare
services;

the financial resources were adequate and effectively used;

adequate infrastructure and manpower were available to deliver the
healthcare services in hospitals;

proper system existed to ensure quality and adequacy in procurement and
inventory management of drugs and equipments; and

" disposal of solid and bio-medical waste's generated by hospitals was as per

Norms.

Audit Criteria

Audit findings were benchmarked against the following criteria:

Policies/strategies of the Directorate of Health Services in the annual plan;

Budget documents, Appropriation and Finance Accounts and records of
KMSCL;

Norms for staff, infrastructure and other facilities for the hospitals as
prescribed in the Standardisation Report approved by the State
Government in 2008;

Guidelines/instructions issued by the Central/State Governments for
procurement of medical equipment and drugs;

Provisions for the quality of drugs envisaged in the Drugs and Cosmetics
Act, 1940, as amended from time to time; and

Provisions in the Bio-Medical Waste (Management & Handling) Rules,
1998 for the disposal of solid and bio-medical waste.

Scope and methodology

Mention was made in the Audit Reports of C&AG of India, Government

of Kerala (Civil) for the year ended 31 March 2009 and 31 March 2010 on the
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implementation of the National Rural Heaith Mission (Paragraph 1.2} covering
rimary Health Centres (PHCs) and Community Health Centres (CHCs) and

DHS. Performance audit covering the period 2008-2013 was carried out from April
2013 to July 2013 by test check of records in the Department, the DHS, the District
Medical Offices (DMOs), the KMSCL and 33! Health institutions selected from
five? out of 14 districts. The sample health institutions were selected for detailed
audit by adopting three-tier stratification sampling and PPSWOR®. As part of
gathering evidence, physical verifications were conducted along with the
departmental Officers and i)hotographic evidence was obtained wherever possible,

An entry conference was held with the Principal Secretary to Government,
Health and Family Welfare Department in April 2013 during which the audit
objectives and criteria were discussed and audit methodology explained,

findings were discussed in detail. Views of the State Government and replies of the
departmental officers were taken into consideration while finalising the report,

AUDIT FINDINGS
Planning

State Government approved (May 2008) the Report of the Standardisation
Committee? prescribing the standardisation norms for Medical Institutions in the
State. For the early attainment of the norms fixed for infrastructure, manpower,

1. Five District hospitals, three General hospitals, 23 Taluk Hospitals and two WaC hospitals
2. Alappuzha, Idukki, Kasaragod, Thiruvananthapuram and Thrissur,
_ 3. Probability Proportional to Size Without Replacement

4 . A committee constituted by the Government (May 2002) to recommend standards for service
delivery, infrastructure, equipment and staff pattern under the Health Services Departinent.
Meanwhile, GO issued (February 2007), Indian Public Health Standards (IPHS}) for institutions like
PHCs, CHCs and Sub-Centres which was adopted by State Govermnment. In respect of Taluk,
District, General and Speciality Hospitals for which IPHS was not applicable, State Government

" accepted {May 2008) the Standardisation Committes Report of 2002 as the basic document for
upgradation. IPHS for District Hospitals was issued by GOI in 2011
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etc., in health institutions, an effective planning process was essential for the
Health Department (o marshal its financial and human resources. Audit noticed that
no appraisal was conducted by the department to identify the current status of the
hospitals vis-a-vis the standardisation norms of the State Government.
A comprehensive picture at the State level on the availability of major diagnostic
services in the hospitals was not available with the DHS. A perspective plan
prescribing a time frame for attaining the standardisation norms in the health
institutions was not prepared by the Department. While the Department had an
Annual Plan as part of the five year plan of the Department, it did not prescribe
methodologies or lay a timeline to achieve the standardisation norms. Further, on
the lines of the National Health Policy, 2002, only a draft Health policy was
formulated which is yet to be adopted by the State Government (December 2013).

In the exit conference (October 2013), Secretary stated that an expert
committee had been constituted to make an indepth study on the draft health
policy, which would be finalised by December 2013. However, the policy has not
been finalised so far (January 2014).

Funding

Consequent to adoption of the Kerala Panchayathi Raj Act, 1994,
management of medical institutions upto DHs in the State had been transferred to
panchayathi Raj Institutions (PRIs). The expenditure on electricity and water
charges, dietary charges, repairs/maintenance of buildings, day-to-day expenditure
of hospitals were met by the PRIs from their budgetary allocations and by Hospital
Development Commitiees (HDCY from the collection charges on various services
rendered by them. Salaries of doctors and staff, cost of drugs and equipment were
met by the State Government. Since 2008-09, procurement of all drugs and
equipment for the Government hospitals in the State was made through KMSCL,
a State Government undertaking. While funds for the purchase of drugs for supply
to hospitals under DHS/DME were made available to KMSCL by the State
Government through budget allocation, the cost of eguipment to be purchased for
Government hospitals was released to KMSCL by the DHS on getting specific

5  HDCsare democratically constituted hodies which would maintain constant vigil'on the working
of the hospital concerned
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sanctions from the State Government, Details of funds provided by the State
Govemment for pay and allowances of staff of hospitals under DHS, funds
released by the State Government/DHS to KMSCL for procurement of drugs and
equipment and expenditure incurred during 2008-2013 are as given in Table below:

Table Details of funds provided and expenditure
(X in crore)

— "
Year Pay & Allowances Drugs Equipment

Budget | Expenditure Budget Amount Expendi- | Amount’ | Expendi-

proviston Provision | received by ture® received ture
by the KMSCL incutred by incurred
Government from by KMSCL by

Government | KMSCL from | KMSCL

L DHS

-

2008-09 | 92635 929.69 129.67 95.03 134.79 ] - -

2009-10 | 1032.11 1025.19 130.00 130.00 159.83 10.64 8.49

@w-n 123587 | 1260.83 145.00 145.00 167.04 1583 | 12,75

2011-12 | 1762.35 1730.16 | 17400 174.00 19028 | 4329 | 1746

2012-13 ¢ 1911.65 | 189721 200.00 200.00 33351 1464 7.84

TOTAL 778.67 744,03 985.45 84. 4654
“

Source: Appropriation accounts and data obtained from KMSCL
Audit observed the following:
*  The release of funds by State Government for the procurement of drugs

was inadequate during 2008-2013. KMSCL spent T985.45 crore as
against the release of ¥744.03 crore from State Government. KMSCL

6  Expenditure on drugs includes seven per cent service charges

7 Separate budget allocation for procurement of equipment is not available and it is clubbed with the
sub-head ‘Other Charges’

8  Expenditure on equipment includes ¥3.23 crore collected by KMSCL towards Seven per cent
service charges
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stated that the shortfall was managed by utilising funds provided by State-
Government for equipment, other GOI/State Government schemes and
funds from own sources such as service charges, penalties levied from
suppliers, etc,

* QOut of ¥84.40 crore received for procurement of equipment, KMSCL
utilised only ¥46.54 crore. Equipment like ECG/X-ray machines, Ulira
sound scanners, cytoscopy instruments, light source, etc., indented by the
DHS were not procured leading to shortage of critical equipment in
various hospitals as brought out in paragraph 2.1.9.2.

State Government introduced a scheme (November 2012) for distribution of
free generic drugs to all patients (other than those who pay income tax) including
those in pay wards. The scheme envisaged that expenditure for the scheme would
he met from one per cent cess to be collected by the Kerala State Beverages
Corporation Limited (KSBCL). Though KSBCL collected and remitted ¥26.01
crore to the State Government account, the amount was not transferred by State
Government to KMSCL as of July 2013.

In the exit conference (October 2013), Secretary stated that modalities would
be worked out in consultation with the Finance Department for releasing the
amount to KMSCL.

Infrastructure

Development of infrastructure facilities in public health institutions as per
standardisation norms is essential for providing quality medical services. ‘PRIs in
the State were entrusted with the management of hospitals upto district level.
While PRIs meet recuiring and maintenance charges of these hospitals, State
Government and National Rural Health Mission (NRHM)} meet expenditure on
major civil works.

Uneven distribution of hospitals

As per the Report of Standardisation Committee, each taluk should have a
TH and each district should have a DH. Against 63 taluks in the State, there were
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80 THs as of March 2013. While seven taluks’ did not have Taluk level hospitals,
taluks such as Chirayankeezhu (Thiruvananthapuram district), Hosdurg (Kasaragod
district), Thalappilly and Mukundapuram taluks (Thrissur district) were having
more than one TH.

Inadequacies in infrastructure

The major items of infrastructure facilities to be provided in the THs, DHs,

GHs and W& hospitals as per the standardisation norms and the position of
availability in respect of 33" hospitals test-checked are given in Appendix IIL

Some of the shortcomings in the available infrastructure noticed in the test-

checked hospitals were as under:

Out of the 23 THs test-checked, Communicable diseases ward and
Geriatric and Palliative care ward were available only in four and three
THs respectively. Only three out of five DHs have Communicable
diseases ward and none of the DHs have Geriatric and Palliative care
ward.

DH Mavelikkara -Buildings housing the various departments like the out-
patient departments, pay wards, maternity, female surgical and post-
operative wards were spread over an area of eight acres. They were not
interconnected causing difficulty in shifting patients during emergencies.
All buildings were in dilapidated conditions and the roof of the paediatric
ward was leaking. In some places, plastering of the ceiling had fallen
down exposing the paediatric patients to the risk of roof collapse. A small
narrow room in an old tiled building was converted into an Intensive Care
Unit (ICU). The ICU was not air-conditioned. The DHS stated (November
2013) that necessary directions would be issued to rectify the defects.

Mortuary facilities were not available in 15" test-checked hospitals. In

9 Adoor, Kasaragod, Kozhencherry, Mananthavady, Mavelikkara, Thrissur and Tirur

10 Taluk Hospital:23; District Hespital: 5; General Hospital: 3 and W&C Hospital:2

11 DH Idukki, GH Alappuzha, TH Attingal, TH Chavakkad, TH Chelakkara, TH Chengannur, TH
Irinjalakuda, TH Kayamkulam, TH Nemom, TH Nileshwaram, TH Peerumade, TH Pulinkunnu,
TH Thuravur, TH Thrikkarippur and TH Vadakkanchery
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GH Thiruvananthapuram, a freezer with four compartments to preserve
four bodies was available. However, on the day of visit, audit noticed
eleven bodies preserved against the total capacity of four. DHS stated
(November 2013) that deficiency of facilities in GH Thiruvananthapuram,
would be sorted out.

* Power laundry was not available in 26 out of the 33 hospitals test-
checked. In the absence of power laundry, supply of clean linen to patients
and hospital staff could not be ensured. In the exit conference (October
2013), Secretary agreed with the audit view on the need for providing
power laundries in hospitals.

*  Generators were not available in six'? out of the 33 hospitals test-checked.
Audit noticed that no operations were carried eut in these hospitals
because of non-functional theatres, lack of equipment, absence of
surgeons/gynaecologists, etc. In DH Idukki, even though there was
generator to service the Operation Theatre, out-patient departments were
not supported with any power backup. Audit noticed crowded out-patient
departments with doctors examining patients in candle light.

* According to the standardisation norms, need-based diet should be
supplied to patients in Government hospitals. However, audit noticed that
four™ hospitals in the test-checked districts did not provide any diet. DHS
stated (November 2013) that PRIs were to supply the dietary articles in
these hospitals. However, the fact remained that supply of need-based diet
to the patients was not ensured either by the State Government or PRIs.

Bed strength in hospitals

The Standardisation Committee envisaged THs with bed strength of 250 and
the DHs and GHs with bed strengths of 500. The available bed strength in hospitals
with reference to the standardisation norms and sanctioned bed strength in the test-
checked hospitals are given in Appendix IIL

A comparison of sanctioned bed strength in hospitals with the standardisation
norms revealed that the sanctioned bed strengths were less than norms in respect of
all test-checked hospitals except in the case of TH Cherthala and GH
Thiruvananthapuram.

12 TH Attingal, TH Nileshwaram, TH Nemom, TH Pulinkunnu, TH Puthukad, and TH Thuravur
13 TH Nedumkandam, TH Pulinkunnu, TH Peerumedu and TH Thuravoor

736/2018.
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Fourteen out of the remaining 22 THs and two out of the five DHs test-
checked had sanctioned bed strength of less than 50 per cent of the prescribed
norms. In respect of three GHs test-checked, GH Kasaragod had bed strength 50
per cent less than the prescribed norms.

Further analysis showed that, even the reduced sanctioned strength of beds
was not provided in six out of the 23 THs test-checked.

DHS stated (November 2013) that action was being taken for enhancement of
bed strength in hospitals.

Medical Equipment and its availability in hospitals
Medical Equipment

Medical equipment constitute an integral part of diagnostic and treatment
procedure in hospitals. Audit noticed that 93 medical items like C-Arm Mobile
Image Intensifier, Ophthalmic operating microscope, equipment for trauma care
unit, etc., remained unutilised in 11" test-checked hospitals. On analysis it was
seen that 36 out of the 93 equipment were lying idle in TH Haripad (21) and TH
‘Thrikkaripur (15) for periods ranging between 2.5 and 3.5 years. In four hospitals,
15 items were lying idle for more than five years.

It was noticed that the equipment were not utilised mainly due to non-
functioning of infrastructure facilities like operation theatre, labour room, blood
storage units, etc., and shortage of staff. The department had not furnished any
specific reply for the steps taken for making the equipment functional.

Availability of diagnostic equipment

ECG, X-ray and Ultra Sound Scanners are essential diagnostic equipment for
providing quality medical care to patients. Audit noticed that Ultra Sound scanners
were not available in 19 out of the 23 THs test-checked. None of the above
facilities were available in THs Nemom and Attingal. The status of availability of
diagnostic services in the test-checked hospitals is given in Appendix III,

14 DH Mavelikkara, GH Alappuzha, TH Chengannur, TH Haripad, TH Irinjalakuda, TH
Kayamkulam, TH Kodungallur, TH Puthukad, TH Thodupuzha, TH Thrikkaripur and TH
Vadakanchery
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The Standardisation Committee recommended for making available CT
Scanners in all District and General Hospitals. Audit noticed that CT Scanners
were not available in the GH Alappuzha and in any of the DHs test-checked.

Safety measures in X-Ray centres

Atomic Energy Regulatory Board (AERB) guidelines {August 2004) on
licensing of X-ray units provide for issuing of licence for operating radiation
installations after inspecting the working practices being followed to ensure
adherence to prescribed safety standards, availability of appropriate radiation
monitors and dosimetry devices for purposes of radiation surveillance, etc. In
Kerala, the Director of Radiation Safety (DRS) is the authorised agency to issue
licences on hehalf of AERB.

Audit noticed that 27 out of 33 hospitals test-checked offered X-ray services.
However, in 18" out of the 27 hospitals, X-Ray machines were operated without
obtaining Certification of Safety from the DRS. Superintendents of four'® hospitals
stated that necessary steps were being taken to obtain certification from DRS and
to provide Thermo Luminescence Dosimeter (TLD) film badges to technicians.

Audit noticed that the technicians manning the X-ray units in 17" hospitals
were not provided with TLD film badges to indicate levels of exposure to
radiation. In the absence of TLD badges and safety certification from the DRS,
audit could not obtain reasonable assurance that patients and technicians were not
being exposed to more than permissible radiation levels. |

DRS stated (August 2013) that most of the public sector medical institutions
neglected the mandatory conditions despite issue of repeated directions.

15 DH Mavelikkara, DH Percorkada, DH Thrissur, GH Alappuzha , TH Adimaly, TH Chalakudy, TH
Chavakkad, TH Chelakkara, TH Chengannur, TH Haripad, TH Irinjalakuda, TH
Kayamkulam, TH Nedumkandam, TH Peerumade, TH Thodupuzha, TH Thuravuy, TH
Vadakkancherry and TH Varkala

16 DH Mavelikkara, TH Chavakkad, TH Haripad and TH Thodupuzha

17 DH Idukki, Di Kanhangad, DH Mavelikkara, DH Thrissur, GH Thiruvananthapurarm,

TH Aditmali, TH Chelakkara, TH Chengannur, TH Haripad, TH Irinjalakuda, TH Kayamkulam,
TH Kodungallur, TH Kunnamkulam, TH Pulinkuncu, TH Thuravur, TH Vadakkancherry, and
TH Varkala
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Procurement and management of drugs and medical devices
Procurement of drugs without the stipulated shelf-life

Tender conditions of KMSCL required that the drugs supplied should have
the stipulated shelf-life. There was also provision in the tender documents that the
tenderers shall take back drugs which were not utilised by KMSCL within the
shelf-life period based on mutual agreement. To minimise the expiry of drugs in
the hospitals and warehouses, an efficient system of First Expiry First Out (FEFOQ)
method was to be followed by KMSCL.

Audit scrutiny revealed that KMSCL procured 321 drugs comprising 16,529
batches costing 392.66 crore without the stipulated sheli-life during 2008-2013.
KMSCL was also not following an effective FEFO method for issue of drugs to
hospitals. During 2008-20i3, drugs costing ¥ 2.91 crore became time expired and
the KMSCL did not take any action to get the same replaced by the suppliers as
stipulated in the tender conditions. Thus, failure on the part of KMSCL to follow
the tender conditions resulted in a loss of X2.91 crore to State Government,

In the exit conf_erénce, Secretary agreed with the audit findings and stated
that a detailed audit would be conducted at the KMSCL after consultation with the
Finance Department.

Testing of drugs

According to the procedure prescribed and followed by KMSCL, all batches
of drugs procured were to be subjected to quality tests through its empanelled
laboratories. According to the standard operating procedure followed by KMSCL
for ensuring quality of drugs, the empanelled quality testing laboratories were
required to submit test reports of sterile and non-sterile samples within 15 and 30
days respectively from the date of receipt of the samples by them. Diugs declared
as ‘Not of Standard Quality (NSQ)’ were to be frozen and not to be issued to
hospitals. it was also seen that out of 37,112 batches, in 25,342 batches the
empanelled laboratories failed to submit the test result within the stipulated time.
Analysis revealed that, in 970 baiches the delay ranged from 50 to 100 days, in 155
batches the delay ranged from 101 to 200 days, in 41 batches the delay ranged
from 201 to 300 days and in four batches the delay was between 300 and 395 days.

18  Sterile products refer to products that are free from microbial organisms eg. Injection, sutures, etc.
and praducts which are not sterile are termed as non-sterjle
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Audit noticed that during 2008-2013, only 37,112 out of 47,650 batches of
1,158 drugs procured were tested for quality and 382 batches were declared as
NSQ. Out of the above, only 260 batches of drugs were frozen at the warehouses
of KMSCL and the remaining 122 batches of the substandard drugs were issued to
hospitals due to delay in receipt of test results. In 23 out of the 33 hospitals test-
checked, it was noticed that the delay in receipt of intimation of NSQ drugs
resulted in administration of sub-standard drugs to patients,

Audit scrutiny also revealed that certain drugs like insulin, anti-venom and
anti-rabies vaccine, paracetamol, antibiotics, etc., purchased by KMSCL were not
subjected to quality tests despite KMSCL collecting Handling and Testing charges
of ¥ 3.58 crore from the suppliers of these drugs during review period. By not
conducting the required quality tests, the risk of patients consuming substandard
drugs cannot be ruled out. The Secretary in the exit conference stated that the delay
in obtaining results from the laboratories would be looked into. He also agreed that
the risk of administering NSQ drugs to patients was a very serious issue and would
be taken care of on priority basis.

Regarding non-testing of drugs, KMSCL stated (September 2013) that drugs
requiring cold storage conditions, X-ray films and chemicals, etc., were not tested
as no empanelled laboratory had provisions for their testing. However, the reply
does not explain why drugs like paracetamol, antibiotics etc. were not sent for
testing.

Presence of expired drugs in hospital wards

Drugs with expired shelf life were to be reckoned as bio-medical waste and
not to be consumed. Audit noticed that in six*® hospitals, lack of monitoring of the
life cycle of drugs resulted in their time expiry. Expired drugs were stored in
various nursing stations and wards along with normal drugs for eventual
distribution to patients, In TH Attingal, expired drugs like Metoclopramide
Injection and Adrenaline Injection were kept along with normal drugs in the ward.
In the exit conference, the Secretary stated that presence of expired drugs in
hospital wards was due to lack of computerisation of pharmacies and stores and
assured that necessary instructions would be issued to hospitals.

19 GH Thiruvananthapuram, TH Adimali, TH Attingal, TH Irinjalakuda, TH Nemon and’ TH
Thrikkirippur ) ' ' P
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Stock-out of drugs in warehouses/hospitals

Ensuring the uninterrupted supply of essential drugs to hospitals plays a vital
role in the delivery of quality healthcare services in hospitals. KMSCL was to
ensure stocking of sufficient quantity of essential drugs in its warehauses. Analysis
of the stock of essential drugs in KMSCL as on 31 March of each year during the
period 2008-2012" revealed that essential items of drugs including vital drugs such
as Amoxycillin, Ampicillin, Cloxacillin, etc., were out of stock in the warehouses.
It was observed that there was stock-out of 35 to 48 per cent of items of essential
drugs in the warehouses as on 31 March of each year during the period 2008-2012.
Maximum shortage of drugs ranging from 61 to 66 per cent was noticed in the
Wayanad and Kasaragod district warehouses of KMSCL. Stock-out of drugs in
warehouses resulted in stock-out of drugs in hospitals. In test-checked hospitals,
audit noticed stock-out of essential drugs on the dates of visit by audit. The stock-
out of drugs resulted in purchase of drugs by the patients from private medical
shops. The Superintendent, W&C hospital, Alappuzha attributed the stock-out of
drugs in the hospital to irregular supply of drugs by KMSCL.

Huge variation in physical stock and system stock of drugs

Audit analysis revealed that KMSCL had not conducted the annual/periodical
physical verification of stock with the system stock from its inception in November
2007. The statutory auditors of KMSCL pointed out the variation in physical stock
vis-a-vis system stock of KMSCL in the audit reports for 2008-09 ard 2009-10.
But, KMSCL conducted a detailed stock taking of drugs only in March 2013. The
physical stock taking by KMSCL in its drug warehouses revealed variations to the
extent of 21.23 crore between the actual stock available in the warehouses vis-a-
vis system stock maintained in KMSCL. KMSCL decided to introduce a process
wherein the excess and shortage would be nullified and making the system stock
equal to the stock physically available in the warehouses as on 1 April, 2013. For
this, it was decided to create fictitious purchase orders (POs)/Material Issue Notes
(MINs) in the name of fictitious suppliers/institutions. Based on these fictitious
POs and MINs, the net shortage of stock of X21.23 crore in the warehouses was
nullified and physical stock was taken as system stock. This is not a standard
accounting procedure to set right a system stock, and hence the possibility of using
this practice for stock misappropriation could not be ruled out,

20  Figures relating to 2012-13 were not available at the time of audit
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The Governing Body of KMSCL while ratifying the action of the Managing
Director in making the system stock equal to the stock physically available in
warehouses as on 1 April 2013, directed to find out the reasons for the variation.
But KMSCL did not analyse the causes of variation as of September 2013.

Audit observed that the deficiency in inventory management could have been
rectified, if stock taking had been done periodically. Due to non-conducting of
stock taking, there was accumulation of huge shortage of stock over the years
making it difficult for KMSCL to evaluate the reasons for variation and take
CorTective measures.

Audit noticed that while in the case of time expired drugs, KMSCL obtained
orders from the State Government to write off X1.13 crore, but shortage of stock
worth X 21.23 crore was nullified by the Governing Body without obtaining any
orders from State Government. This requires detailed investigation.

In the exit conference, Secretary stated that a detailed audit would be
conducted in consultation with the Finance Department.

Procurement of medical devices at higher price

KMSCL in its tender documents stipulated that the type, nature and quality of
evaluation tests were the prerogative of its technical committee. Audit noticed that
in the case of supply of medical devices for 2011-12, tenders of 10 out of 11 firms
were rejected on technical grounds. There was undue delay in finalisation of
tenders and placing purchase orders resulting in stock-out position in warehouses
and hospitals during 2011-12. Citing urgency of the situation, KMSCL placed
supply orders with M/s B. Braun Medicals India Ltd., the only firm approved by
the Technical Committee for 10 items of medical devices. The rates quoted and
approved for procurement of six items from this supplier during 2011-12 were
higher than the prices at which these products were procured by the MCT? during
the same period by X4.35 crore. Similarly, during 2011-12 the KMSCL procured
IV set with needie at the rate of ¥ 24 per unit. KMSCL procured the same item
during 2010-11 and 2012-13 at the rate of 33.28 and $10.10 per unit respectively.
As the MCT rate was not available, audit made a cost comparison of this item
purchased in 2011-12 with respect to the cost of the item procured in 2012-13 and

21  Medical College Thiruvananthapuram
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found that the KMSCL incurred an extra expenditure of %3.05 crore. Thus,
KMSCL incurred an additional expenditure to the tune of $7.40 crore in the above
purchases. KMSCL admitted the audit observations and stated that they were
forced to procure the drugs from M/s B.Braun Medicals India Ltd. due to acute
short fall of drugs in hospitals.

The reply is not acceptable as KMSCL also admitted that it had not fixed any
timeline for finalisation of tenders. The delay in finalisation of tenders and
resultant additional expenditure of X 7.40 crore could have been prevented if
specific timeline for finalisation of tenders was stipulated and adhered to.

Services

The standardisation norms of the State Government stipulated making
available casualty services in THs also. Audit noticed that two? out of 33 hospitals
test-checked did not provide casualty services in THs. General, District and W&C
hospitals must provide 24x7 services in laboratory, pharmacy, blood bank/blood
storage, X-ray and ECG while THs were to provide these services at least till
5 PM. Major services in hospitals were analysed in audit and the results are given
in succeeding paragraphs.

Trauma Care and Emergency Medical Services

The standardisation norms provided for availability of Trauma Care and
Emergency Medical Services in the THs, DHs and GHs. Audit noticed the
following: '

+  Trauma Care and Emergency Medical Services were not available in 22
THs, five DHs and three GHs test-checked.

+ In the GH Alappuzha, a building exclusively for Trauma Care Unit was
completed (February 2011) at a cost of ¥ 1.83 crore but the unit has not
yet started functioning (July 2013) due to lack of equipment and
additional manpower.

A building for Trauma Care constructed in TH Haripad at a cost of X49.56
lakh was completed in November 2009 and was not functional due to lack
of manpower. Instead, it currently accommodates a casualty wing and an
operation theatre.

22 TH Thuravur in Alappuzha and TH Nileshwaram in Kasaregod districts




i-

P

17

The importance of having a fully equipped Travma Care Unit can be gauged
from the fact that the number of persons admitted to the GH Thiruvananthapuram,
as a result of injuries sustained in road accidents shot up from 212 cases in 2009-10
to 2204 in 2012-13. However, the hospital still does not have a Trauma Care Unit.

Speciality services in hospitals

According to the standardisation norms THs, DHs, GHs and W&C hospitals
were to offer stipulated speciality services®,

Audit noticed that except DH Kanhangad, DH Thrissur, GH Kasaragod, TH
Chalakudy and TH Thodupuzha, no other Government hospital in the test-checked
districts provided all the required speciality out-patient (OP) services as per
standardisation norms. The details of speciality OP servicés not available in the -
other test-checked hospitals are given in Appendix IIL

Blood banks

Blood banks/storage centres are an essentia} element in the functioning of
Taluk, District, General and W&C hospitals as stipulated in the Standardisation -
Committee Report and Government order dated 22 February 2010. Licence issued
by the Drugs Controller (DC) is mandatory to run a blood bank. Application for
blood bank licence should be submitted by the hospital authorities to the DC along
with a ‘No Objection Certificate (NOC)’ from Kerala State Blood Transfusion
Council. On receipt of the application, the DC may issue the licence. Application
for renewal should be submitted three months before the expiry of licence
following the same procedure. Audit noticed the following:

* There was no blood bank in GH Alappuzha. The blood banks at DH
Thrissur, GH Thiruvananthapuram, GH Kasaragod and W&C hospitals at
Thiruvananthapuram and Alappuzha were functioning without renewing
their licences. The Blood Storage Centre at DH Mavelikkara was non-
functional since July 2012 due to equipment failure.

23 Taluk hespitals: General Medicine, General Surgery, Obstetrics & Gynaecology, Paediatrics,
Anesthesia, ENT, Ophthalmology, Dermatology, Orthopedics, Psychiatry, Clinical Pathology and
Dental Surgery
Additienal services in District and General Hospitals: Radiology, Forensic medicine, Physical
Medicine & Rehabilitation
W&C hospital: Medical, Surgery, Gynaecology, Paediatrics, Anesthesia, Clinical Pathology and
Radiotogy.

736/2018.
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- Out of the 23 THs test-checked, only TH Irinjalakuda had blood storage
centre. Further, audit noticed that the blood bank/blood storage centres
sanctioned by State Government in six* THs, were not functioning due to
lack of infrastructure facilities/trained manpower.

In the absence of blood banks in the hospitals, patients had to depend on
private blood banks for obtaining blood.

In the reply, DHS stated (Noveuiber 2013) that action was being taken to
operationalise blood banks/storage cenires in respect of the six hospiials by
obtaining NOC from the authorities concerned.

Hospital Infection Controt Standards

Accreditation of hosbitals by NABH” requires that the hospitals take
adequate measures to prevent or reduce the risk of hospital associated infection
among employees and in-patients. Two™ of the hospitals test-checked were having
NABH accreditation and hence required to adhere to Hospital Associated Infection
Control. Audit noticed that in these hospitals, 219 children had contracted
sepsis/pneumonia during 2012-13. The Superintendent, TH Cherthala attributed it
to overcrowding in the obstetric wards, heavy rush of bystanders and the ward
being situated on the top floor and consequent extreme heat. Superintendent of
W&C hospital, Thiruvananthapuram, stated that the figures were high on account
of reporting of all presumed cases to the higher authorities.

Disposal of bio-medical waste
Disposal of bio-medical waste in hospitals

n 30 out of 33 test-checked hospitals, an agency named ‘IMAGE’ was
engaged for disposal of bio-medical wastes. Under the programme, the hospitals
were 1o segregate waste, store it in containers and bags and label it to be lifted
daily by the personnel of IMAGE for disposal.

24 TH Chalakkudy, TH Chavakkad, TH Cherthala, TH Kodungalloor, TH Peerumedu and TH
Thodupuzha

25 National Accreditation Board for Hospitals & Heaithcare Providers

26 TH Cherthala in Alappuzha district and the W&C Hospital in Thiruvananthapuram district
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According to the Bio-Medical Waste (Management and Handling Rules)
1998, wastes from laboratory cultures, wastes from production of biological toxins,
dishes and devices used for transfer of cultures were to be disposed of by local
autoclaving/microwaving or incineration. However, it was seen during physical
verification that untreated laboratory wastes and used I'V tubes were being disposed
off into drains and into the open causing danger to public health. Major
observations were as under:

» In TH Chavakkad, the waste water from labour room, operation theatre,
Kerala Health Research and Welfare Society pay ward, female and
paediatric wards, mortuary etc., was released into the nearby open drain
without any pre-treatment.

»  In TH Haripad, the Dialysis Unit with two dialysis machines, generated an
average of 40 litres of hio-medical waste per patient, which was released
into an open drain thereby polluting the nearby water bodies. Bio-medical
liquid waste from the mortuary was also being released into the public
drainage system.

+ InTH, Nileswaram, even though bio-medical waste was being disposed of
through IMAGE, used IV Tubes with needles attached to them were seen
dumped behind the Tuberculosis Wards. In GH Alappuzha, empties of TV
bottles along with used needles were seen dumped in the hospital
premises. The hospital authorities reported (November 2013) that the
wastes mentioned by audit has been removed.

The DHS stated (November 2013} that X 50 lakh has been allotted in 2013-
14 for setting up of a sewage treatment plant in TH Chavakkad.

Preservation of viscera by Hospitals contrary to norms

Bio-Medical Waste (Management and Handling) Rules 1998 requires Human
anatomical waste to be disposed either by incineration or deep burial. The Kerala
Medico-Legal Code of the State Government stipulated that the medical officer
was not bound to preserve the viscera in the mortuary for more than three months
from the date of postmortem examination. However, audit noticed that the test-
checked hospitals of DH Idukki, the THs at Peerumade and Nedumkandam and the
GH at Thiruvananthapuram preserved viscera for long periods.

In the exit conference, Secretary stated that problem of preservation of
viscera within the hospital premises beyond a reasonable time period would be
resolved in consultation with the police authorities.




Human Resources

Availability of doctors

The availability and quality of healthcare services in hospitals largely
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depends on the adequacy of manpower in hospitals. Though State Government
upgraded certain hospitals, audit noticed that necessary additional posts were not

created in the upgraded hospitals. Against the request of the DHS (November
2010) to accord sanction for 2514 posts to improve the poor services delivered by
hospitals, 1626 (65 per cent) posts of various categories were sanctioned.

The total number of medical officers in the hospitals depends on the number
of speciality departments and the number of units under each department. The

details of the number of doctors sanctioned and available are given in Table below:

Table —Shortfall of doctors against sanctioned strength

District Taluk Hospital District Hospital {| General Hospital W&C Hospital
Sanc| Men | Sho | Sanc | Men | Sh | Sanc | Men | Short | Sanc | Men | Sho
tone | in |nfal|tdone| in |ortf|ticne| in fall | tone: in rt
d |[Positi| 1 d | Positi | ali d | Posit d | fall
Posit
Stren! on Stren| on Stren | ion .
Stren | ion
gth gth gth ath

Thiruvananthapuram | 28 28 0 32 31 1] 60 | 56 4 34 | 32 2

Alappuzha 90 78 | 12| 27 24 | 3] 45 | 39 6 25 | 24 1
Idukki 60 41 19 | 38 25 13| NA|NA| NA | NA | NA | NA
Thrissur 132 | 113 19 | 53 a4 9 | NA|NA | NA | NA | NA | NA
Kasaragod 16 14 2 39 25 14| 39 18 21 NA | NA | NA

E1%

' (Source: Details collected from the hospitals)

NA —Not applicable as there is no such hospital in the district
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Audit analysis of the availability of doctors with reference to the sanctioned
strength revealed the following:

+ The number of doctors available in THs, DHs and GH in
Thiruvananthapuram district and that in W&C hospitals was very close 10
the sanctioned strength.

«  There was a shortfall of 13 doctors each in THs in Tdukki and Thrissur
districts against the sanctioned strength of 60 and 132 respectively.
Regarding DHs in 1dukki and Kasaraged districts, the shortage in number
of doctors were 13 and 14 against the sanctioned strength of 38 and 39
respectively. In GH Kasaragod only 18 doctors were available against the
sanctioned strength of 39 doctors.

In the exit conference, Secretary stated that measures such as better
incentives, liberalisation of recruitment criteria, etc., were being taken to address
the problem of shortage of doctors.

Inadequate posts of Medical Record Librarians

A medical record is an essential component in the wreatment of patients which
contains information required to plan, provide and evaluate the care given to
patients. Medical Record Librarians (MRLs) are entrusted with accurate
maintenance of medical records and statistics. However, audit noticed that posts of
MRI.s were not sanctioned in 22 of the 33 hospitals test-checked. Major
institutions like the DH Idukki, DH Kanhangad and GH Kasaragod were
functioning without the services of an MRL. In the absence of qualified MRLS,
only minimal record maintenance services were being carried out through nursing
assistants, etc.

In the exit conference, the Secretary stated that this matter would be taken
care of once the project on e-Health” gets implemented.

27 E-health is a newly conceived project of the Health and Family Welfare Department to capture the
demographic data, automate hospital proce'sses'andrhﬁng all information into 2 centralised State
Fealth Information System.
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Conclusion

Absence of a perspective Plan and failure to prescribe a time frame for
attainment of standardisation norms resulted in inability of the department to
optimally utilise its financial resources to enhance service delivery in Government
hospitals. Lack of infrastructure and deficiency in human resources affected the
quality of services delivered by hospitals. There was shortage of doctors in the
hospitals test-checked. Blood storage centre was availahle only in one of the 23
THs test-checked. Basic facilities like availability of beds, diet, generator, power
laundry, etc., were lacking in many hospitals. Presence of expired drugs in hospital
wards, stock-out of drugs in pharmacies and non-adherence to timings in
laboratory, pharmacy, X-ray and ECG centres affected the quality of services
provided to patients. Trauma care and emergency medical services were not
available in 30 hospitals test-checked.

The performance audit revealed instances of KMSCL procuring drugs
without the stipulated shelf-life, procurement of drugs at higher prices, non-testing
of drugs for quality and issue of sub-standard drugs to hospitals, During
2008-2013, drugs costing T 2.91crore became time expired and the KMSCL did
not take any action to get the same replaced by the suppliers as stipulated in the
tender conditions.

Recommendations
State Government may consider:

* drawing a timeframe to enable early achievement of standardisation
norms for infrastructure and human resources in Government hospitals;

*  early intervention to address the acute shortage of critical health personnel
in hospitals;

*  setting up Trauma Care Centres in all hospitals;

*  KMSCL enforcing standard operating procedures to expedite the testing
pracess and avoid sub-standard drugs being issued to the hospitals; and
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»  KMSCL streamlining procurement procedure and stipulating timeline for
finalising tenders in order to ensure timely and economic procurement of
quality drugs and avoiding stock-out in warehouses/hospitals.

The above issues were referred to Government in October 2013; their reply
had not been received (January 2014).

{Audit paragraph 2.1 contained in the report of the Comprtoller and Auditor
General of India for the year ended 31 March 2013 (General & Social Sector)]
Notes received from the Government on the above audit paragraph is inculded as
Appendix II.

1. To a query regarding the Draft Health Palicy formulated by State
Government, the Secretary, Health & Family Welfare Department submitted that
the major issues specified in the policy especially public health protection was
started even though the health poticy was not finalised yet.

2. Regarding funding to KMSCL, the Secretary, Health & Family Welfare
Department submitted that the department was in the expectation that the one
per cent cess from Kerala State Beverages Corportation Limited (KSBCL) could
be utilized for infrastructure development. But the contention of Finance
Department was that the budgetary support was being increased every year which
was inclusive of the cess and the matter was still in dispute. The Witness added that
there was a problem in connection with the purchase of medical equipments
because each institution purchasing equipment with different specifications which
lead to lose of discount on volume purchase. Now a commitiee has been
constituted to purchase the equipment. An order had been given that purchase
should be done invariably based on the same generic specification. Now purchase
had become more easy. A Committee had been constituted for the purchase of
medicines for Kerala Medical Service Corporation Limited (KMSCL). The
Committee opined that it was better to discuss all these matters with the Chief
Minister in order to settle the norms.

3. To a query regarding the lack of sufficient doctors and infrastructure in
hospitals, the Secretary, Health & Family Welfare Department submitted that
standardisation norms were fixed anticipating the financial assistance from
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European Commission, but assistance could not be obtained from European
Commission as envisaged, later it was decided to achieve these standards with the
fund received from the NRHM. but could only made some improvements. For
comprehensive changes the Department needs huge funds in addition to budgetary
support. He added that the number of pecple utilizing public sector hospitals was
increased by 10 per cent in the last 3 years because of factors like the free
distribution of drugs, affordable rate for CT, MRI scanning etc. He deposed that
Government Sector hospitals were faced with dearth of professionals. Attractive
offer from private sector and options for PG course studies had taken doctors away
from public sector even though they are bound to pay X 5 - 10 lakh as bond. Then
the Commitiee direcied to take necessary steps to improve infrastructure facilities
in every hospital.

4. Regarding inadequacies in infrastructure, the Secretary, Health & Family
Welfare Department submitted that the budgetary provision and NRHM fund
allotted for each year was not at all enough for infrastructure developments. The
Committee directed the departiment to take eammest efforts to rectify the deficiencies
regarding infrastructure development.

5. Regarding bed strength in Hospitals, the Secretary, Health & Family
Welfare Department submitted that, to increase the bed strength in Hospitals,
number of buildings, staff strength and fund allotted were also to be increased.
The existing staff strength was fixed in 1961. Major share of budgetary
expenditure centers around 12 components especially equipments and diagnostics,
training, matertals and supplies etc. The Committee directed the Health & Family
Welfare Department to take necessary steps to get more budget allocation.

6. To a query the Secretary, Health & Family Welfare Department submitted
that though the assistance for Trauma Care was received from 13th Finance
Commission, the scheme was abolished in 14th Finance Commission, and he
added that the department is planning to set up Trauma Care facilities in all the
DHS, THS and GHS.
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7. When the Committee enquired the details regarding the blood storage
centres, the Secretary, Health & Family Welfare Department submitted that the
main issues were the lack of trained manpower, poor infrastructure and lack of
fund for the repairing and calibration of equipments after AMC period, without
which the renewal of licence could not be completed . Though 4,47,000 units of
blood being collected in an year, about 27,000 units were being discarded due to

surplus  blood availability. He assured that prime importance would he given to
improve the quality of blood banks and blood storage units.

8. To a query the Secretary, Health & Family Welfare Department submitted
that an agency named 'IMAGE' was engaged for the disposal of biomedical waste
and they wanted to increase their rate. As it was objected by the Finance
Department, a second plant was started in Palakkad. Though another plant was
planned in Thiruvananthapuram, it was being protested by the public. The
Committee directed the Department to take Steps to establish one more plant at
Kochi.

Conclusionszecommendations

9. The Committee notes with serious concern that the department neither
prepared a perspective plan prescribing the time frame to achieve the standarisation
norms according to the Report of the Standarisation Committee nor finalised the
Health Policy on the basis of the draft policy formulated in line with the Nationai
Health Policy 2002. The Committee also expresses its disapproval on
implementing the major issues envisaged in the draft policy without finalising the
same.  Therefore, the Committee recommends that the draft health policy
formulated in line with the National Health Policy 2002 should be finalised
immediately.

10. The Committee observes that insufficient budget allacation forced
KMSCL to utilise other funds for the procurement of drugs during 2008-13 and
regrets to note that more fund was allotted for the procurement of equipment rather
than procurement of drugs. Therefore, the Committee recommends that sufficient
fund should be allotted for the procurement of drugs rather than procurement of
equipment inorder to overcome the grave situation of shortage of medicines.

11. The Committee is aggrieved to note that due to various reasons the
department did not receive 1% cess collected by KSBCL which was earmarked for
the improvement of infrastructure facilities in KMSCL evenafter the amount had

736/2018,
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been remitted to State Government by KSBCL. Therefore, the Comumittee
recommends that the whole amount should be released to KMSCL and directs the
department to make policy level discussions to settle the issues.

12. The Committee perceives that inorder to provide quality medical services
in public health institutions,  infrastructure facilities according (o the
standardisation norms is necessary. The Committee observes with displeasure that
many hospitals Jack those infrastructure facilities which adversely affects the
quality medical services to the public. Hence, the Commitiee directs that
department should take necessary steps to improve infrastructure facilities in every
hospitals inorder to provide quality medical services.

13. The Committee also observes that budget provision and allocation of
NRHM funds are not sufficient for infrastructure development. Therefore, the
Committee directs that department should always be careful that there is no
shortfall in providing funds for infrastructure developments.

14. The Commitiee views the audit observation that sanctioned bed strength
according to the Standardisation Committee was less than standardisation norms.
Hence, the Committee directs that inorder to increase the bed strength in hospitals,
the department should take necessary steps to get more budget allocation for
increasing the number of buildings, staff strength etc.

15. The Committee is astound to mote that Trauma Care Units are not
available in all hospitals eventhough the number of persons seeking admission in
the hospitals are increasing day-by-day. Therefore, the Committee wants the report
on the action plan for providing Trauma Care facilities in all the DHs, THs and
GHs.

16. The Committee observes that many hospitals lack hlood banks and many
blood banks are functioning without renewing their licenses. The Committee
wants to know the present position and hence it directs the department to submit a

report on the steps taken for the improvement and renewal of licenses of blood
banks and blood storage centres.

17.The Committee directs the department to take steps to establish one more
sewage treatment plant at Emakulam for disposal of biomedical waste.

V. D. SATHEESAN,
Thiruvananthapuram, Chairman,

19th March 2018. Committee on Public Accounts.
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APPENDIX-I
SUMMARY OF MAIN CONCLUSIONS/RECOMMENDATIONS

S
No.

Para No.

Department
concerned

Conclusion/ Recommendation

(1)

2

3

)

9

Health and Family
Welfare Department

The Committee notes with serious
concern that the department neither
prepared a  perspective  plan
prescribing the time frame to achieve
the standarisation norms according to
the Report of the Standarisation
Committee nor finalised the Health
Policy on the basis of the draft policy
formulated in line with the National
Health Policy 2002. The Committee
also expresses its disapproval on
implementing the major issues
envisaged in the draft policy without
finalising the same. Therefore, the
Committee recommends that the draft
health policy formulated in line with
the National Health Policy 2002
should be finalised immediately.

10

Health and Family
Welfare Department

The Committee observes that
insufficient budget allocation forced
KMSCL to utilise ather funds for the
procurement of drugs  during
2008-2013 and regrets to note that
more fund was allotted for the
procurement of equipment rather than
procurement of drugs. Therefore, the
Committee recommends that
sufficient fund should be allotted for
the procurement of drugs rather than
procurement of equipment inorder to
overcome the grave situation of
shortage of medicines.
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11

Health and Family
Welfare Department

The Committee is aggrieved to note
that due to various reasons the
department did not receive 1% cess
collected by KSBCL which was
earmarked for the improvement of
infrastructure facilities in KMSCL
evenafter the amount had been
remitted to State Government by
KSBCL. Therefore, the Committee
recommends that the whole amount
should be released to KMSCL and
directs the department to make policy
level discussions to settle the issues.

12

Health and Family
Welfare Department

The Committee perceives that inorder|
to provide quality medical services in
public health institutions,
infrastructure facilities according to
the standardisation norms  is
necessary. The Committee observes
with displeasure that many hospitals
lack those infrastructure facilities
which adversely affects the quality
medical services to the public.
Hence, the Committee directs that
department should take necessary
steps to improve infrastructure
facilities in every hospitals inorder to
provide quality medical services.

13

Health and Family

. Welfare Department

The Committee also observes that
budget provision and allocation of
NRHM funds are not sufficient for
infrastructure development. Therefore,
the Committee directs that department
should always be careful that there is
no shortfall in providing funds for
infrastructure developments. '
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Health and Family |The Committee  views the audit
Welfara Department observation  that sanctioned beq
Strength according 1o the
Standardisation Committee was Jess
than standardisation norms, Hence,
the Commitiee directs that inorder to
increase the ped Strength in hospitals,
the department should take necessary
steps to get more budget allocation for
increasing the number of buildings,
Staff strength etc.,

Health and Family
Welfare Department

It all hospitals eventhough  the
number of persons seeking admission
in the hospitals are increasing day-by-
day. Therefore, the Committee wants
the report on the action. plan for
providing Trauma Care facilities in all
the DHs, THs and GHs.

Health and Family
Welfare Department

renewing  their licenses, The
Committee wants (o know the present
position and hence j directs the
department to submit a report on the
steps taken for the improvement and
renewal of licenses of biogg banks
and blood storage centres.

Health and Family |The Committee directs the department
Welfare Department |to take Steps to establish one more

ST Sewage-treatment plant at Emakulam
for disposa] of biomedical waste,
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HEALTH & FAMILY WELFARE [M} DEPARTMENT

PUBLIC ACCOUNTS COMMITTEE [2014-16] C&AG REPORT
FOR THE YEAR ENDED 31.03.2013
ACTION TAKEN REPORT FARA 2.1.8.3 &2.1.12

Para

Recommendation

Action Taken Report

21383

Bed stresgth in hospitals

The standardisation Commitiee envisaged
Taluk Hospitals with bed strength of 250 and
District Hospitais and General Hospitals with
bed strengths of 500. The available bed
strength in hospitals with reference to the
standardisation norms and sanctioned bed
strength in the test-checked bospitals are
given in Appendix 2.2.

A comparison of sanctioned bed strength in
hospitals with the standardisstion norms
revealed -that the sanctioned bed strengths
were less than norms in respect of all test-
checked hospitals except in the case of Taluk
Hospita!, Cherthala and General Hospital,
Thiruvananthapuram. ]

Fourteen out of the remaining 22 Taluk
Hospitals and two out of the five District
Hospitdls test-checked had sanctioned bed
strength of less than 50 percent of the
prescribed norms. In respect of three General
Hospitals testchecked, General Hospital,
Kasargod had bed strength 50 percemt less
than the prescribed norms.

Further analysis showed that, even the
reduced sanctioned strength of beds was not
provided in six out of the 23 Taluk Hospitals
test-checked.

Director of Health Services stated (November
2013) that action was being taker for
enhancement of bed strength in hospitals.

As per the C&AQG report it is noted that
sanctioned "bed strength werc less than
standardisation norms. But the department
were following the standardisation norms
issued by the Government vide order
GO(MS)No.568/08/HE&F WD dated:
06.11.2008, Vide this order Taluk Hospitals
needs bed strength of 100 and General
Hospital/ District Hospitals need bed strength
of 250. For the smooth functioning of these
hospitals additional staff is to be required and
the proposal for the same in this regard is
received in Government from the DHS. The
proposalgare scrutinised in consultation with
Finance Department. It has been found that
the Financial commitment do not permit
Government to take a positive decision at this
time as the state is meeting with Financial
Stringency. Maximum effort is made to give
better services with the existing facilities
available.

Appendix 2.2
s Hospltsl | Propos | Samctl- | No.efbeds
No ed as aned savailebic
per
nerma

Taluk Hospitals
Thicwrsnanthapurans

I | THMemom 20 |61 5o
2 | THVIkske e |64 108
3 | T K Atingal 80 |60 60
Alsppezhs
4 [THKayamiwlam . [200 125 14
5 T H Chengannur 250 140 104
6 |TeHaipad T w0 {1 150




T H Cherthela

7 i 2% 23
1| TH TR 250 |24 2
¢ |THP 250 |106 106
Ksssrgod
10 | TH Thrickarppur 250 (42 42
it | THNiowansm N 43
1ukid
12 1T H Thodupuzie 50 |14 204
13 | THAdmb 0 |6 1L
74 | TH Pecrumau 250 54 6

ihis |7 Nedumkandam 2% |06 106

:| Thrisaur

(16 | T# Chelakkan W0 |n )
¥7 1 TH Irimjalekuda 30 |28 216

‘118 | TH KodungaBoor 250 176 176

119 | TH Chavakkd 20 [0 126
20 | TH Chatakudy 250 |14 Pl

T2y | TH Y 250 n 1y

H22 | TH Pudukked 2% |75 14
23 |THK 50 14 124
District Hospitals |
24 | DH Peroorkada 00 |37 )
25 | DH Inkki 00 | 130 155
26 | DH Kashangsd S00 |40 292
21 | DH Mavelikars s00  [367 37 '
28 | DH Theissur 500|240 350 i
General Hospitals '
29 | GH Kasrgod so0 |2 246
30 | GH Ahppuzin so0 470 amn
3t | GH Thiruvananthaporam | 500 747 866
W & C Hospitals ’
32 | WRC Alappuzhe 500 308 308 g
3 |wac so0  |a28 az |

2.1.
2.t

3 YAl U H niat R WESIE BRI
In 30 out of 33 testckecked hospitals, an
agency named TMAGE' was engaged for
disposal of bio-medical waste. Under the
programme, the hospitals were to sepregate
waste, store it in containers and bags and label
it to be lifted daily by the personnel of]
IMAGE for disposal.

According to the Bio-Medical Waste
(Management and Handling Rules) 1998,
wastes from Iaboratory cultures, wastes from
production of . biological toxins, dishes and
devices used for transfer of cultures were to
be disposed of by local
autoclaving/microwaving or  incineration.

However, it was seen during physical

The Superintendent of Taluk Hospital
Chavakkad and Haripad has reported that the
waste water is not released in to the open drain
how. It is disinfected and collected in separate
cement tank. The work for the installation of|
sewage {reatment plants is on progress in these
two institutions.

The Superintendent of Taluk Hospital,
Nileswaram has reported that was mentioned




39

Vﬂ'iﬁml'o}:v that untreqteq laboratory :‘;stm inkthe rcp:rt has been femoved. Instructions
and ugad tubes wepe being disposed o . ,

itto drgi and intotheopen ing d Wcmglventohcsp:tah forﬁdh«emeofme
& public heajth, Major observationg were ag managemeny protocols,

under, -

* In Tajuk Hospital, Chavakkad, b
waste  water fiom labour FO0m,
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Teported that the Preserving viscerag for more
than three months in the mortuary from the




aldateof postmottem amipation_in_the
A Hospital ldukid, Taluk

viscera
& reasonable time peri
consultation with the po




41

‘Siesk 1BBUBLY s)1yp 1y iebumy |
Bids oy ANtey pue erexJep ‘1eydsoy 3nfe) o apey aq jm .:aa:m
peyyeARyYy ‘lendsoy Si8Meny peay Anjey p
NP3wnIagy tendsopy aveny pesyy Anjey e

..ﬂo.cl:.&wl_zfawﬂﬂ G

Yasnmsy ay Aq papincid ds3moduew pye Sinpnssey

oW usym pue SE pasapisuas aq jim SuLAnysuy oy o) PYOBYIsa; SHQ a4y o fue u
A)ddng UL sQejens U st dei-y qiam suonsLy Xis ase apy Il | pue Byzndde)y HO ay) 1y 3iqeneae jou aam

‘Aussanay 48341 uo paseq iRlausgy pye PUsIg e U siauueng

Palapisuog 29 jim swes 34} Jo aseyaing Aiddng ay) top juapu 13 sgejene Bupew 104 Papuauiyong;

189nba) fue 42416 Jou gpy wousap ‘Ielidsoyy S1speny pegyy ¥njeg SaWwon cozmw_uhmu_._m_w ay

_;md_.amﬂ.quw {e ‘€T Xjpuaddy uaaif g Siendsoy Payoaya

- SMO|o) se g J3UUBS puncg BN pue Aes-y ‘Buyoew yoes “1S9) aU) uf saomss AMsoubep jo Amqeneae
Buipepa, Selap ay) e o) Paurey __E_amo.._ ay uo Aegiteae | jo smels  ayj TeBunyy pue ousan F
ale Sanmoe; dnRnRaseyy; uayng 184} painsus 59 .0 si|sy L Ui siqejieae aipm Samoey anoge ay jo :
S}alasnbgy 12lidsoy 3yt Bunss aiojag ‘Sjuspiowy yons Suipioae Loy ‘PENOBYO-1s3) SHL gz WY} jo 1o 81 W '
10p Buyp =29 pm Sautyaeyy U ynsay e gp ‘awigs ay| “daase a|qey; ,

wcw_.ctmdwn_
(r) aseyopy
Alwey p yieoy

iy

beusasuoy
Jdag

-v102) SINNGISY 2171814 NO F3LIINWGS
Wswiiedaq () ddejivm Ajwey g Wieay
- VIvyd3ay 10 ININNNIAOD

ie’Le i

4 4
ON {oN
Bleg | 4yg

736{2018.







43

‘gyun Ao 1B O ot/ uonessiBial Buipab

uj woanmsuL AU dipiy M W VRl ssauateme fajes uonepel
gjesauab 9 papnpucd 0Se aje “aja s130H0 uoieiay o1and pue
‘gigaubud [ePsi og ‘si0Red e Gupnioul siojensiwpyY
'siaydeiboped 10} swgiGord Buen ‘S woy wedy -safpedq
gl e faeiieae ad A uamb sl giseydwd |erpadg 3wl faane




'siejdsoy o) Pansst 34 pinom uonanysur Aressasay ey
Pamnsse pue saigps PUE sisiveueyd 4o vonezusindwos
40 X8| 0] anp sem Spiem jejdsoy $Brup  papdya
§0 S3ussad 1oy paje)s Arelaiag ay 82UBIBIU0I j1xs sy u

‘Plem ayy u) sBrup [ewnou Uim Buore 1day aigm uonoalu
Suljeuape  pue uonasiut Splweidopojaw a sbrup
paudxa eBumy 1y o Sjuaged o) uogngusip fenusae iqy
sBnip jewnoy U Buote sprem PUE Suones Busany SnoueA
Ul patols ajgm sBnp Pandx3 Andxa KUK ey yy paynss;
$Brup jo ajaks B4t 8Lt to Bunojuow 40 yoe) seydsoy xig ay
T84} psolou ypny PRUNSL0D aq o jou PUe sisem jeoypay,
99 se pasegja, 39 0} siam a

‘Bliweiboyy Yilean
-8 Ybnosy 8uop aq ym S@ideuleyd
Jo uaneziisindwon sy uy Fauspw
40 pupy yons Buipioae 10} pansa
Useq sey piebs, S u oenoyo e
Pue pemnmsuos asom Wes) uoneoyian
AU0ks reuonniysy uoysanp iuslusanog
8y tod sy HeI13 Bunsixe ayl ynm
wes) uopeoyyes Sinifisuco q) Pajoaup
Wawusasog ‘og Bueg eax lenueuy
® Ut suopnigsuy oy, e Jon00 o} gige ag
U Inm wegy uoreaysa ai0)s PUsi]

Usxe) uopay




45

Aayeg
uming  HOHL '0Z epobiesey HO'OL

inquiggN HOHL ‘6L Jnuuey HQ ‘6
fapsseiewey,
Jruil HOH1'8b HOHL'S

Apuejifoy HOHL AL anipery HOHL 'L
wejedeRo HOHL'9Y APNYEleYD HDHL ‘9

JOOARIE
UWON HOHL'GL wehenoy HA '§

eyzndnpoy
HOHL Pl Bleanuiyl HOHL '+
weimjwefey
eyznddery HOEL HOML'E

Aedebeunsey)
HDH1Z) we|ox Ha 2

[eBumy

HOHL' 12 IDuAeNyD HDHL'L)  BpeMociad Ha 'L

¥L-H0E

SUCHNIISLUE BUMOYO) 8] W sAuuew paseyd
W papiaoid BABY SBNHIOE) 218D BWINEL]  'PIBMY UOISSILLLCD
SOLBUIY ,£1 JO punj s yum Jead |eoueuy Z)-|LOZ woy
selypoey alen ewnel) Jo dn Bunas palElS SABY JUAULIBAOD

“HUf) ©i27) BWNRL) B SABY JOU SBOR |I9S |EYIdsoy
ol ‘19ABMOH "CL-Z10Z W F0ZT O OL-600Z U sosed ZiZ
way dn Joys SJUSPIOJE PEOJ U| pAUIBISNS saunfui Jo NSl
e se ‘wendeyjueneaniyy HO Yyl 0} paniwpe suosJad
JO Jaqunu &yl jeyl 198} Byl woy pabnef aq ued yun
ase ewnel] peddinbe Afny € Buney jo aosujesodun ayyl
-aneay) uoneledo ue pue Bum Ajensed

e S3)EpOWODde AUBLND ) ‘pesisu| JaModuBL JO

}OB] O] ONP [BUOKOUN) JOU SEM PUB GOOT JBQUIBACN

) pajeidico Sem el 95 6 2 J0 1503 2 je peduey

H1 ul pajonysucd esmel ewnelj o) Buppng v -
‘Jomoduew jeuolippe pue juawdinbe

10 yoer oy anp (g10z Ainf) Buwonoury papels

194 10U Sey Jun ay) Ing eseo £g'1l 2 Jo IS0 e e

{1L0Z Meruged) perw|duios sem JUN BIBD BLUNEBLL

10} Appasnioxe Buiping e ‘eyznddefy KO st Ul -
Pajoayd-Ise) SHO

2ol PUe SHQ 8Al} 'SHL ZZ Ul S|QBIBAR JOU BJoM
seoineg [eopepy Acuabiow3 pue aiep ewnetl .
‘BUMOJ[0} ) PEONOU JIPNY SHD PUB SHO 'SHL
al} u saciaag [eapoy AcusBiawg pue ase) ewnell
jo  Augejeae joj papiaoid swiiou UORESIpIEpUElS BUL

e

LivLe

yodey uaje] uonoy

NOILYONIWWODINH

‘oN eJed

180d3

CHEELE]

ATl




46

: 'gleak M3} BiyIm
pasdwod aq (M pue Jeuuew peseyd e i S|ERdSOH (21835
pue sjENdsoH el ‘siepdsoH 1ousIg eyl e ul Sae)
aleq ewnesj sy dmas o) Bujuueld s Juswyedap suL
-poued POYS € Ul 8480 BLINEIL SY) UcRIUNY
0] SHJB PUE UCOS PALES 9q W YIOM BUL “/9EB'LYZ6 2
JO JUNOLUE LB 10} I LoNESCHR 1a6pNg By “PIBMY UDISSILILOD
aoueuld £l SB GL-pLOZ JO Spouad Bl I} SBNUAD BIED
ewinel], § oy} JO UO se UsiE) uaeq sey eyznddely HO
{eszjuneiion
HO Pue peEfed HQ Cpeyuefuey HQ ‘wemews
HS ‘eyznddely HO) BiqeIRAE 88 SJ0100(] sisyeads
IOUM SHUM 2D Bwnell ||| [9A9] @ew 0] suchniisul
G PalPa|Bs BABY JUALLILIBADS) §L-¥LOZ Poued ay) Jod
‘slepdsoq
¥l 2L pue sendsoH [RJBusd € ‘sieNdsod jmelq 9 U
S|QEiRAR SIONIIoR) 18D BuInEl] MON "EIUNEALSN HQ pue
peyyeed HQ ©f (Auoyiny AemuBiH feuoneN) pund 109 Japun
SO[HI0E) a)e) BuInel] Z pue ejijweueyed HOD ‘wemndmny
OHO ‘pedueHy HL unuuefied HOHL ‘ereepep HOHL
Ul puny Alajes peoy BIRSY ISPUN SOIUIOE] BJe)) BWNBI|
& 9@ 8I18Y) IEMY UOISSILILIOD J0UBU|Y B} WO Hedy
“SjeNdson ANIEL 08 pue siudsoH 1PWISIA §1 ‘siedsoH
jeseuas || eaey luswpedaQ yieeH ‘ZL0C suohnfsul

1E21pBW DIYIECO][Y JUBILIBAOS) (O SWIcU pezIpepUE)s Jed sy




47

"S[EN0SOY JUBLILIBATS) |[B L) YIIBAS

e & papiaoid aq ouued saoines uaned
o Apenads paanbai e souey pue 'siels ay)
|0 S80Sl paywy Byl yum sisod [Buonppe
818812 0) UolSod B Ul JOU SIB JUSWUISACE)
luaseud 1y JUBLILIBADY) O] JUSLUHILLICD
{eoueuy Buwinoas abny sasneo  uoneasd
palapISU0D
TUSWILIADD)

1s0d  jeUOIIPPY *Ajeganoae)

lou asam sesodod  ay
a8yl (0 Juressuod somncsar pue Asuabuuys
[BIOUBLY O] B8NP  'SuNOU  LOIESIPIEPUR]S

0} Bupioaoe SENNIBS Anersads
pajeindis epiaoud o uoseao 1sod [BUCIPPE
10y spesodoid Auew paysiuiny pey saoimes

yyesH o Jopang 8yl ybnoyy

‘g xipuaddy
U uaAb 2 S[ENdsoy payosyd-1sal JaYo ul
SIGEYIBAR JOU SaTIMBS O Aneioads |o spelep
8] 'SULIOU UOIESIPIEPUEIS Jod SB SaIAIBS
{dO) wanedino Ayewoads pannbas syl (e
pepiacad SOUISIP Payoayd 153) Yl Ul |endsoy
JUBWILIBADE) Ja10 ou ‘eyzndnpoy) ‘HL pue
Aprfereyd ‘HL ‘pobuesey ‘HD “NssuuL ‘HG
‘pebueyuey ‘HQ 1daoxa eyl Saolou ypny
-sa01u98 AlRIDads paleindns 1ajo
0] aram SIENdSOY D%M PUB SHYD 'SHQ "SHL
‘SWIOU uonesipIEpuels ayl o) Bupioody

S50y u| S99IAI9S

N3AVL NOLLOY

SNOILYAHZS3C Ligny

NIVL S2HOSVYIN TvIA3IW3Y 40 INGWALYLS —

€102 HOYYW T30N3 GHVIA SHL HO<4 HOLDES TVIO0S ANV TVHINID NO DV%0 3HL 40 LH0d3Y




48

G651 jueyNSUOD 1onp
£21 — WENNSU0D
g — JuBlNSUDY JoLag
£ — UBYNSU0D JAD
sapobsied
snouea 10} Buisixe ase sapuEIBA Bumoyoj
ayl ‘sisod pauonoues asay] Jo N0
$Eg — QIPBD SANBHSILIIRY
0612 — uoabing WeIsISsy
618 — ueabing 1aD
GEZ| — WBYnSun) Joung
S¥9 — WBHNSUOD
£G — JUBYNSUOY) 10IUSS
g1 — Weynsuog J8iud
'SMOjj0) Se ase JuswiedaQ Saoag
yyesH U Siopop jo soucbares Snouea O
s150d paucioues ay) ‘uswpedag SENNAS
ylleay u patessd UBBQ Aney sanobares
SNOUEBA J2U1 JOYE pue ‘0102 Ui 31pE0 AlleIdads

‘gjuaned

AABY  IUDUALAACD

PaONpoL
ay; 10) @120 Jadoid anb 0) Japlo Uj

weindeylueueaniyl Ul HD pue ‘SHO
‘SHL LI BIRIIBAE SIOJICD JO fAQWINU SYL e
:Buimaiiog auyl pareanal
yibugns psUONOUES 3yl O 8duaIa yim
$10100p JO ANNGERAR BUL JO SISAIBUE WpNY
‘uawpedap yoea
Japun shun Jo Jaquinu ayl pue sjuswpedap
Aueads o Jaguinu sy} Uo spuadap siendsoy
Sy} Ul SI80HC [BIIPSL JO JBQUUNY B0} At
- ‘pauoniues diem sauobalen
snouea Jo sisod (Juad 1ad Gg) 9z2g‘1 ‘sjendsoy
A pessaPp S30IMBS iood Byl asoidw
o) sisod pLG'E 10} UONOURS piodde O} (0102
1aQWBACN) SHQO 2Ul Jo 1sanbal By} Isuleby
-gepdsoy papeiBidn Byl uy paleald jou i
sjsod [euoippe AIBSSS08U [BYI PSdOU Hpne
'grendsoy uiewso pape:fdn Juswuiaso Jielg
ybnoyi -siendsoy ul samoduew jo Aaenbope
ay, uo spuadap ARbe srepdsoy Uy S$80IAJ9S

ares yyeay 10 Apjenb pue Alige|ieAR 3yl

Lerte




49

“IWHHN yBnosy) Buysod
soypy ubnoiy Apreudoidde  pojl  B1aM
SeUBIEA  ‘DdQ WOl adApe Bumat eye
Po|ly B4am SIDUEBDEA LOHOWOI ‘seneads
snouen o swoweoed uenD s pue
‘sapeInads eansadse) seuy Ut ido o} aoueyd
uaalB esem uoyESyIEND Dd ssassod oum

suoaBing WElsiSsy Dulisixa ey o} Loippe Ul

Apue ‘uoissiwiwog aowes alang sul ybnony

paynioes Buleq sl SIUBYNSUOD Jounr “Anp
paulol SSIEPIPUED 602 UdIUM JO N0 ‘ucabing
Jueisissy  Jo 1sod  ayl 10)  ‘LOISSIWWOY

laowuag ojgng Ul £Q  pesipe  aiom

SIEPIPUBS LFSE ‘PLOZ 01 0102 woid
g — aJpED) SANBISINIPY
06| - uosbing JuelSISSY

jeu) perels AIplanag 'aduBIsjund ISIXe Yyl u)
-810120p 6€ J0 Yibuans pauohoues

ayl jsuieBe sjqepese A18m S10100Pp 81

Auo ‘poberesey ‘HO Ul ‘Alanoadses 58

puE gf Jo YIBuans paudlioues sy} 1suebe

i pUR €] ©m SI0I00p JO JAqunu

u abeuous ayy ‘sOMSIP pobiesey pue

pp) v SH BuipreBay -Apanoadsal 2E4

puE (9 10 YIBuRIlS PauoIIuEs Byl isuiebe

SIoUISIP JNSSUYL PUB PPNP) ) SHL U

-yjBualls pauUOIDUES Bu) O} IS0 Aan

sem sqendsoy DM Ul IEYL pUB WIS

“510120P 10
afeuoys jo wageid eyt SSSIPPE OF uaxe] Husq
2J9M 019 BRAJLD jUBLUHNIDA) JO LIONESIEBIG]

‘spaueoul  JBHAG S UOns  seunseaul

yoBa 5:0100p Bl JO [[BJUOYS B Sem BidyL e

736/2018.




50

"8aNuUD s3elols poolq Y jo Fumopsuny Jadoud
oy I1gf Jamoduew pouen pus SSONIOE  ANPANSERUL
ATeE8300u apjaoad 0} PHOANP U FBI] §IIJATIG ey Jjo
J030aNg YL semodueln pauren/ANRNNSBIL] jo Yor| 0)
anp fupuopouny you Apusssid are wred ypne oy uy payers
se spdsoy 1o Syl MOU BUIUOHIUTY 3R BIRLISY)
puE pespreaey) endsol YNpRL e anusd feins poold

) 10) ON pue LRusoat pawjeoal 1 eqznddery ‘peydsory
3 ¥ M pue opofimsey Tendsol [ersuasn toeg nopeondde
pue [PUNOD UOSISUER], POOlY HNEIS EILY THOY
ponss] Udsq Apeaie sey uwremndepuevesnmyy, ‘rendson
D ® M pus wemdmpuemesnimy) ‘epdecy [eraRy
‘mssiL ‘TeydsoH 10O A0) 9suIOY Yueq pPOOlq JO
[eARUIU JOJ JON  uoppadsur u...uq&oe..unw pue uopesdde
s jo RO wo JON Snss (M (OLESH) foune)
UOmTYEURL], POOIH WS BRI ‘Hfjoguo) sinag
Aq paadtios &1 yueqg Poold Jo sSUNY] UL AIRROS [0HUOD
SPIV BeRy o Jun Yweg poctd 1of Tesodoxi popremio;
sey wynddery ‘reydecy [emusn “Juspusymixing ey

Bupeauar nogim  Suuopouny  atam
eiznddery pue werndeyjuesueaniyy,
1u speydsoy D m pue pofresey HY
‘wrmdsiuetreanyf HO MSSIy,
HQ ® syureq peojq syl -eyznddery
HO W jueg poaq ou sem AL

-
-#umono) a3 poonou

wpny  ampaooad aures ayy Smmol[o; sousol
Jo £1jdxa a1 aroaq SYUOT Iy} papruIgns
3q poys remouar 10] uopesfiddy -sousop st
enss) few Jofjonuo) s9nyg syy ‘wopeopdde
ap jo 3dpod uw) CPOUNS) uojsmysURL]

‘UO0s Pansst 3 [[u JUwesiPOO[d IS B[Ry W0y (OON) 2esgnis)

uopelge oN, e yys Fuore  JpOnUOYH
g s o) sepguoyne  [eydsog o
4q poRIIqns aq PNOYS 30U Himeq POOjq A0}
uopeaddy “jueq poolq ' Unt 0} ATo)epuRUT
sl (oa} enue) sfnug sy Aq panssy
S0UINT "OHDZ/ T0/TT PRSP ISPID JUSUNLIAAOD
PuB Moday ONUUCS UDHESIPINPUERIS Ay}
u} paremdps se speydsoy O @ M PUR [eRRUID
AASIA WNEL jo SUTUOROUTY Y U JUSWI
[CRUaEEs e ale $aQUD 3F8I0)s /exuey pooly

Syueq poolg

UJHE], UONIY

UOREPUITEIOOIY




ol

yym paonpuco  sommpesford Supren geyg p  [Wuenbosuod pue aoop dop dyi ue pojenys
*A[BupI00oT UINE] SNSRI fueq prem aq) pue eppuesiq jo gsnl

pUE UINE) SqEMS ‘ANnuom Juep LIsEINU NI0G MU Axpay ‘spram JLOYMEGO Y} W BuypmoraIaso
pue wooar moqe| ‘aneap voperado jo uopeBlumy g (91 W PAINGHITE BRUSD Hi, “WRpusyupadng
L ‘gl-z10z Aummp vuoumsud/ssdas

U ELApUT 213m sanbugoay JuawsFeurew paornuod peY UMPIR 61z ‘srEndsoy

JEBA PAIBPUEE pUE spoew Bupress RIS 'z |esaty uy yey poonow ypty oruoD uopoay]
paepossy Teydsoy o) awgpe 07 pumbal

"aqyeay) oopelade 30UIY pue uopEpace HAVN Fulsey suam
pue uool Iogel wr pssn s sdwe] pIod pur Y payoeye-1s9) s[ERdsoy ) Jo omy, susped
uearesed siquscdsip pue sy Aealjep squsodsia 1 |9 pue sdadoidun Buoure uopodyul parerosse
repdsoy jo WsH o sonpaa 3o Judadad

-:6MOJIO) §¥ a5 SIPp L |0} samseam yyEnbope Jye) spendsoy i 1y
‘rendsoy 21 Uy FURIOHOUN) Are SAIMEEIWX (0O WO [SMNba HAVN Aq spmideoy Jo uopelrpesaoy
1018 Jeqy parodas predAql HO B M Juspuupadng syL TPIPOGIY (000 UOHIIJU] [1JASOE] YT

"PUMOULS SI)I0qIne
sy wog DON Supmgmige &g srepdsoy
Ks AN Jo Padsx W sanuR afelow miueq
poolq aIsieuopwxade o0} umpe) Aupq seA
UONOR Y8} PIIEIS SINAIRG IeIH JO J0RANT
Aydas amp oy *pootq Fayurenqo Jof suey poojq
spaand o puadap 0y pey syuened ‘speydsoy
A U SHUeq pPoojq Jo IudsqE ap ul
samoduem
pauTen/sapoe] uNOnGgseguUl  jo
5oe] 01 NP SUTUonNOUN Jou asam  SHL
XI$ U JUSUMLIAA0Y) ¥)G 4Q pouopoues
saguac afmioy  poolq/Yueq  poojq
3 Y8y PROROU JPNE TN 2NUD
" |sBesme pooq pey Epnerefuly HI
AUo 'DROOIND-1SAL SHL €T 41 JO MO e
-amyrey dmbo
o anp g0z AnQ sows penopouny

-Uou Fem BIBMIOARI HQ e anul)
afeioyg poO[d SYI  "SIVUICH IR 1




52

[t |

-Apuedm -spendsoy pue erequay) ‘TeHdsoH

YL U] SUNEBIW JON00 JONOPUT WE surduy )

pue gpoped-uy pue saasopdusy FUoTIE HOROYUT PAEIIOSER

Teudsoy Jo J81E A1f) INPAE 10 yuaaaad 0y sameatn aenbaps

o3E) 0} PORANp USGq JaET EEYIGYD TEndson ANeL
‘uepuuIRdng pUE §30lAJeg TITEsH Jo 100N UL

“oT-Z10T MNP TIPS TIoq A0 0 guoumaud sedos

JO SOUALMAIC FROGE STOHNINSE] Y} JO SPTIUNIOP JTBAs|T

3 Uy SIqEEAR ST UOPBWIO ou yer) pIodal SRR
rendsoy s1ren® pusH YVEL ‘juspuemdng Aqr

T esL 2018 +IOT SUM-FI0T Lremunp

LT €618 SI0T Iequiaed -§10% A
ﬂdﬂﬂmﬂﬂﬂﬁ anﬂtlﬂ.n

-gpedos su porodas ase sasEd sanisod amyma
fuo pus sesedr popadens AEdmiP JO SISED I
Woyp AFADIEUIS puR ATMINO J0j UYE) At sajdures
poory amop “sedos se pajrodar Aprayelsit o SIEED
Ian3y UI0q MU {8 g10Z-310% ponad aqy dmma L
PagoLnsal SIOpUEe -AQ Pue AIONSTA '8

StuNess V4 qinon syustacumotre jusnbar Aep
pue spdured jo uopnQINSIp SPEcq UORRTLIONT
ogqnd  UEa  poseanuUl  ssauArEA®  OfIqnd ‘G

-guopoayuy peNdsoy Jo uopusasd uo sreeyduns

-soppoyne 1ySiy M 01 s99us paumsazd e
uownu._&ﬁ.«ougoouwaoﬁﬁugg

a1y et perers ‘wemdepueanny], ‘endsoy
0% A Jo WPpUNULRING RN AUROXD




53

yrsmaduese def dojs  se sjuncooe AHSY WO umesp sem eppe SL'ER
1o 3oday ypay o ur 0o paymod swy SNALG MBS Jo I0j00a1(]
To1staap reuy Swpuad asuggep jo yuswsyus
PRASIHIY 88y 1300 9L "£10Z°50"50 Parep AMAWH/EV/TV/L689T'ON
B3| Spa pamss  safleqo o owapy (1a93g  tpejeazeag)
Juapuamuadng au jsurede uonow Areundiosp pagunus FABY JUIUNIIAON)
'pousad uotsuadsns u apym pandxa (5 H) e §'fenyuey) ug (q

WeAER03 (QIESH) SO [EAPSI 19WSI pasod pue
SAIARS UL PIIRNSUIAL SBA 3 [ 5] "SUOISUIM M (13§ AY pagsitary Ajdas
JO §152q 3 up “smofggo ay o) ponsst safieyo Jo ouapy €102 4091
Uo RS wol popusdsns amm (OH) M) uosalg Jomor]
Teremeyy gug Samsesay ap Armjarag AeT ‘aucksmmmrug (e
"SMO[[0f S8 IR SIMIFO
¥ suteds paysngn sampasosd Areugdiosp jo smyers wuasaad ay

WO ISP Nuey ooty ‘smotsory Azepy 3 -/662°€
lostasadng piesy ‘mumyniegus  ~0g6077

(11312 DY) ferexymey 1 ug
PUt  (1pST)  ouomsurgmrug *(uopusiuindng)
A% WRTEAI o1 Ajjenbo jsuede poxy Aiqery -06L'11's 1

‘PALIDI0Y 1301150 o 3sureFe paxy Anpqen) oq puz srenanred £13a000i
AP ystumy 03 pue siadngo juznbyap Bummoro oy yswieSe sampasosd
A1940001 eI 0) powsasTIce sshuogne o) 03 uondaIp Aressassu
Panss] sey sao1a10g WjeaH Jo 0PN PAOGSP UG SBY pog'g[‘s p]
70 Idenoys s pow o %oeq ssed Yooy yseo ‘sumocoy AdSY Pim
3pew sem wemdegurueangy ] ‘TEndsoy] jersuan 1a0n Jo QURIUIIRO)
wawdoppasg [endsoy JO uoneoUcdr ¥ podyy upny Y vo paseg

UOSIANT f3M0T 3y 49 spung 3apsuwio;) wawdojaaady edsoy
S} WOy RE] 0L'81 3 o Fuyunoure s1oyonoa jo uohemnditren
pue gonendorddesia of pay syaena Lios1azadns sadoud Jo xoey

WD

il GEL e

L't

tioday uaye] wonoy

vigg Jipny

d Ll

”
ANAWNIAVY4AQa (

N

. A
W) FAVATIM ATIVINE P HITVIR

(910z-v102) FRLLINWOO SINNODIDY I174Nd




54

Ut PIATISQO 51 UL 10101 ¥ 20U -amypuadxa AJep 20 Fupoupep
MOYIM WOys S FOWEEq fmsso}o Y puE Apodoxd uapum 100 SBA
¥00q Ysed S 19y ponoy S ¥o0q UsEd HAH JO OUEYLRAA wQ OaH
o poys punoj Tem IPE] ££°S 2 Jo junowe ue yioday upny g 1ad 5V

$66'00°0C oL
158120 00005 zi0Z'$02l 6
cosiy g9z'LLl Z10Tz1r90 | 8
pISSLY 0SE'TT'T zwzive | L
19v5Ly - 0sL'8s't Ziozot'it 9
652ET 000's2°1 Z10Z90°E ] $
€807 000°00°1 FA A LAl ¥
pLSSSL DE0'6E'Y oz |t
¥ZSSSL 000°8L'Y 1ozziee | 2
Z685SL 000°00'T oz1red 71
N
-oN absyD | umowy aeq IS
FEETIECE

18 yunowie 1 dnooal 03 0ONJAIP uoa13 st [enndsog 3 Jo jmepusuLidng
ayy 3Kk padnogar uass 0 are sjenowe asap ng ges JJH 3o Arepes
i Bupestu J0j pURF AGSH W WI0L) GMEIP JFE sjUROUIE Fuimofjod
"AIqEY ST PAEIS
S1 -/000TOE 2 F0USH aped Sem Justuked sy asodind jeum pue woym
01 76U MO 00 St 3] “§004 YSE aly) W paIBIUA BAIS JOU St 7T’ 16l
B0 §ZSSLYON onbagd ad se pred -/000°0¢F 2 unoury Uy .
Kyptqey] S8 parEls AJuo sem ~000'S  J° odepioys
g 1000503 SE) U] "SATEP 9891} UE SUNOT N > U paitsodap sem e
0L'€ & "Sumode AHSY w0y Umesp St siq -asodind awes A 10}
sajEp os U0 0s]E §00q YsED DAH WIOL} UMBIP 5B UMOUS 313 sjunowe
owes op g HSpUAILLAdNg JO UONINP AP O paseq T10T/90/£1
pue z10Z/50/21 ‘TIOTHO/TE WO s DQH 3o $8em J0 wawfed auy 10}




25

ros'8I's 2 [e1oL
POS'ER't 3 JUH
-/000'sE 2 ALSY

“SMO[|0f S¢ §1 Junowe
Lmge) jo vonisod Jussang woday upny o W pars se e £¢'S 2
JO PESESUL -/p93° 8"y 2 1 H Jo uonerdosddesi Jo yunour s sousy
‘JQISSIIPE PUNOY OS[E A1am SISUONOA 353Y) ‘UONESGUAA Jof pasnpoid
wet 047 2 §0 1200 Iy ‘vonesyusa Juanbasqns uo g pne e
a10yaq paonpoxd d1am e| [Z'Z &1 Bununome idydool aousape Aresodury
Apusnbosqng e scg & Ao sem anig wonedyusa [eorsdyd
OO PR £6°L 2 JO 30URJRQ YSED B SEM DY £]0Z/L0/LT VO JOOq YsED
JQH jo 2ouejeq Jursoja oy aad se uoday upny aty U] “payndal usaq
JaBy ;3 uonemBaul ampasosdssago jumaduos Ay Agq uoneanuagne
JO Juem Jof paafqe siyonoa P pue Z107'LQ'|f uo pasod
PUE PUNO} 3kom S1ayanoa padeidsiu ayy jeen pouodas ¢10Z°0101 parep
23] 13y ur wspuauLadng syl ~/£89'9¢'p7 X Jo uonendoiddesiu
o payuied qoauredsq yyEsH Ay yo Juim  poy feuram
s 4q papnpuod ppae persads sy  -soueeq SBowsdo pus Swsopy




56

Appendix III
Appendices from Audit report

(Reference: Paragraph 2.1.8.2; Page 16)

Appendix 2.1
Availability of Infrastructure

1 Taluk Hospitsl | Distriet Hosplisl | General Hoapital W&C Hospital
- Pares EJ\ ATLERTTERILE
Eadl E FaE 3 gez % |gag 2
t | Operstion Theatres |23 j | s s 3 |3 j2)2
2 | Labour Rooms !\ 23 1. 17 5 4 1 3 1 2 2
3 | Laboratory lzzlaz [ s | s | 3 3 2| 2
2 Communicable diseasesward | 23 . 4 | 5 1 3 |3 | 2 |2 |2
5 | Gerlatric & Palliative care ward | 23 | 3 5 o 3 2 2 11
6 | Limb fitting Centre To | 5 | ol 3 2 o | o
7 | Bums Unit ! o | s 0 3 0 o | o
8 | mfertility Clinic i 0 0 0 0 0 2 |1

-
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Appendix 2.2
Status of bed strength in hospitals
(Reference: Paragraph 2.1.8.3; Page 18)

SL. Proposed Number
Ne. | Hoapital as per. Sanctioned | of beds
: norms avaiisbile
Taluk Heapltals
Thiruvananthapursm
1 | TH Nemom } 150 61 59
2 | TH Varkala 250 64 - 105
3 | TH Adingal 250 60 60
AlaE,Fuzha )
4 | TH Kayamkulam 250 135 134
5 | TH Chengannur - 250 140 104
¥ 6| TH Haripad 250 150 150
‘ 7 | TH Cherthala 250 251 231
: 8 | TH Thuavar 250 34 21
d 9 | TH Pulinkunnu 250 106 106
t Knsaragod
Tﬁ"h Thrikkatippur | 250 42 | 42
i 11 | TH Nileshwaram ] 256 1 38 | 48
H Tdukki
; 12_| TH Thodupuzha 250 134 264
- 13 | TH Adimali 250 66 117
; 14 Py d 250 54 68
: 15 | TH Nedumkandam 250 106 106
Thrissur
16 | TH Chelakkara 250 32 49
17 T TH Irinjalakadn 250 216 216
18 | TH Kodungallur 250 176 176
19 | TH Chavakkad 250 140 126
20 | TH Chalakady 250 144 121
21 | TH Vadakkanchery 250 117 117
22 | TH Pudukied 250 15 75
23 | TH Kunnamkulam 250 | 124 124
District Hospitals
24 | DH Percorkads 500 337 T 3
25 | DH iduldd 500] . 130 155
26 | DH Kanhangad 500 400 202
27 | DH Mavelikkara 500 347 317
28 | DH Thrissor 300 240 350
Geners) Hospitals )
29 | GH Kasaragod 500 212 246
30 - | GH Alappuzha 500 470 | 470
31 | GH Thiru hapuran 500 747 666
W& Hospitals
32 | W&C Alappuzha 500 308 308
33 | W&C Thiruvananthapuram 500 428 428

73672018,
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Appendix 2.3

Status of diagaostic equipment
(Refercnce: Paragraph 2,1.9.2; Page 19)

SL Ne. Name of Hospital: I ECG } X-Ray | Ulra Sound
Taluk Hospital
1 TH Nemom X X X
2 TH Varkala v b X
3 TH Attingal X X X
4 TH Kayamkulam v ¥ X
5 TH Chengannur v v X
6 | TH Haripad % 7 X
7 TH Cherthata v v X
8 TH Thuravur v v X
9 TH Pulinkunmou v v v
10 TH Thrikkarippur v X X
11 TH Niieshwaram v X X
12 TH Thodupuzha I v v
13 TH Adimali v v 4
i4 TH Peerumady v ¥ X
15 TH Nedumkandam v v X
16 TH Chelakkara v v X
Ly TH Irinjalakud: v v X
18 TH Kodungallur v v X
19 TH Chavakkad v v X
20 TH Chaiakudy v v v L
21 TH Vadakkanchemy v v v
22 TH Pudukad v X X
23 TH Kunramkulam i v v
Other Hospitals
24 DH Peroorkada v v v
25 | DH Iduldi v v v
26 DH Kanhangad v v v
27 DH Mavelikkarn d v X
28 DH Thrissur v v v
29 | GH Kasaragod v v X
30 GH Alappuzhs v v v
31 GH Thiruvananthapuram v v .V
32 W&C Alappuzha . X v
33 W&C Thinuvananthapuram o v v
¥ - Available

X «Not Avajlable

i~

o

»
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Aupendix 2.4
secvices not avajlabie in hospitais
£ (Refersnee: Faragraph 2.1.11.2; Page 24

. N"’“e“fﬂw}lo.rpim

Y. _Taiuk Hospitaly

8. __Thiruvananthapurd
I'IHEV:nr r“m:"“ Surg

i ENT, Sk, B yihia
wee

¥ PSeruicu not.‘.avn;i.lgt-o_ler T

Pacdiairic, Oftho, ENT, By, Siin Feyei:

b, Aluzlu %
: TH Ksyamkulam ]
. ™ ganmur
! 1

¢ K sychia

[H Haripad T rgery, Sk, Dyychisiry

TH Cherthala . =] Psychipyy
EEM_ Sutgery, Gyuccalog i
ENY

R -1 Surgery, B
] c. . Kasaragod g1
lﬁl Surgery, Octhe,, ENT, Dental B 2, Skin
: n Surgery, Gynacealogy, Paediatric, Ortho, BT, Dental, Fye, Siin,
s | PSychiaty . , :
4, idy i

kki

III Skin, Psychiatsy __
!ﬂm_ Strgery, ENT, Diental, Bye, Shin

4 Surgery, ENT, Dental, Skin, Peyohia

2. Thrissur

TH Cheiakkara Surgery, ENT, Dental, Bve, Skin Psychiatry
[ 6 | TH Irinjalakuds __ | Psychiatry e
17 mﬂ'ﬁm Psyeliawy

Surpery, Skin, Dsvchiah
Skin, Py Chiatry

ukkad Surgery, Outhy;, ENT Dental, Eye, Skin, Peychiat

[ 21 ¢ TH Kunnamkulam -2 | Skiu, Dol

1L, _District Hospleat i L
DH Perootkada 2| Psycliatry

CH Idukki : Ekin, P rehiatry ™

| 24 | DH Mavelikkara Skin - -

Ili. General Hospizat T
mﬂ_ Gynaceology
GH Thiruvananthapuram naccology

IV, "W&C Hogpital -
| 27 ] W&C Alapp .| Medical Sirpar
m W&C Thinvanamhap ram Surge;




